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Paper Mills Limited, Nepanagar, for the
year 1972-73, together with the Auditors'
Report on the Accounts and the comments
of the Comptroller and Auditor General of
India thereon-

(ii)) Review by Government on the
working of the Company.

[Placed in Library. See No. LT-6941/74 for
(i) and (ii).]

Ninth Annual Report and Accounts (1972-
73) of the Cement Corporation of India
Ltd., New Delhi and related papers

SHRI Z. R. ANSARI: Sir, I also beg to lay
on the Table a copy each (in English and
Hindi) of the following papers: —

(i) Ninth Annual Report and Accounts of
the Cement Corporation of India Ltd., New
Delhi, for the year 1972-73, together with
the Auditors' Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(ii)) Review by Government on the
working of the Corporation.

[Placed in Library. See No. LT-6939/74 for
(1) and (ii).]

Third Annual Report and Account:; 73) of
the Hindustan Paper Corporation Ltd.,
and related papers.

SHRI Z. R. ANSARI: Sir, I also beg to lay
on the Table a copy each (in English and
Hindi) of the following papers: —

(1) Third Annual Report and Accounts of
the Hindustan Paper Corporation Limited, for
the year 1972-73, together with the Auditors'
Report on the Accounts and the comments of
the Comptroller and Auditor General of India
thereon.

(i) Review by Government on the

working of the Corporation. I Placed in
Library. See No. LT-6942/74 for (i) and (ii).]
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First Annual Report and Accounts (1972-
73) os the Bharat Optbalmic Glass Ltd.,
Durgapur ana related papers

SHRI Z. R. ANSARI: Sir, I also beg to lay
on the Table a copy each (in English and
Hindi) of the following papers: —

(1) First Annual Report and Ac-ants of
the Bharat Opthalmic Glass
Limited, Durgapur, for the year 1972-
73, together with the Auditors' Report the
Accounts and the comments of
the Comptroller and  Auditor General
of India thereon.

(li) Review by Government on the
working of the Company.

[Placed in Library. See No. LT-6940/ 74
for (1) and (ii).]

Municipal Corporation (Allowances and
Aldermen) Amendment Rules, 1974

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI F.
H. MOHSIN): Sir, I beg to lay on the Table,
under sub-section (2) of sec-lion 479 of the
Delhi Municipal Corporation Ac;, 1957, a
copy (in English and Hindi) of the Ministry of
Home  Affairs Naiincation No. U-
13021/4/73/Delhi dated the S5th April 1974,
publishing the Delhi Municipal Corporation
(Allowances of Councillors and Aldermen)
Amendment Rules. 1974. [Placed "in Library.
See No. LT-6809/74.]

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Acute shortage of bread and baby-food in
Delhi

SHRIJAGDISH PRASAD MATHUR
(Rajasthan): Sir, I beg to call the attention of
the Minister of Agriculture to the acute
shortage of bread in, and virtual
disappearance of baby-food from, Delhi
markets.

[Mr. Deputy Chairman in the Chair.]
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): Sir, some shortage
of bread was reported in Deih; in the third week
of April, but no shortage is reported at present
after the prices were revised with effect from
26th April, 1974.

The present demand of bread in Delhi is
estimated to be of the order of about 30.000
tonnes per annum. Against this, the registered
capacity of the three units in the organised sector
is about 27,928 tonnes and the level of
production during 1973 has been of the same
order. In addition, there are a large number of
small bakeries in the unorganised sector, and the
total production is more or less. sufficient to
meet the requirements of: Delhi.

No report about virtual disappearance of baby
food from the Delhi markets has been received,
but it is in short sup ply because of general
shortage of baby foods in the country.

The present demand of infant milk food in the
country is estimated to be m the vicinity of
25,000 tonnes and the Ievel of production is of
the order of about 21,000 tonnes per annum.
Because of the unprecedented drop in milk
collection view of drought conditions and floods
and its after effects, baby food manufac-; arc
faced with a serious problem of utilising their
capacity. Because of these factors and the
increase in the price of milk, the baby food
manufacturers have been facing difficulties in
augmenting production. The item 'milk food' is
covered under the Essential Commodities Act in
respect of which a special watch is being kept on
the production, distribution and prices. When
shortage of baby food in any State or area is
reported, manufacturers are contacted to provide
all possible assistance in increasing the supplies/
availabilities of baby food in th,at area.
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SHRI ANNASAHEB P. SHINDE: I
appreciate the concern of the honourable
Member and 1 am prepared to accompany
him to any place in Delhi to find out
whether there is any shortage. If there is any
shortage, perhaps it will give us an
opportunity to look into this problem. My
information is there was some shortage in
the third week of April as I have mentioned
in the statement. But now according to my
information and according to the report of
the Delhi Administration also, no shortage is
reported. As regards reasons as to why there
was shortage, one reason was the bread price
was con:rolled in Delhi while in outside
areas it was not controlled and was not
available cheap, and bakery purchases were .
going out from Delhi to other areas. Now, as
a result of new policy, the prices would now
be more or less the same in all parts of the
country and the bakeries would have the

same freedom to purchase maida etc., from
flr>iM- mills etc. "Some Quora was beine al-
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lowed to the States because of the present
constraints. But the States were not in a position
to utilise the full capacity. Certain units in
certain States were not in a position to utilise
the full capacity. That would no longer be the
position after the 15th May throughout the
country as far as bakery units were concerned.
Then about baby food, as I have already said,
there has been some shortage. The demand is
more, production is less. And as the honourable
Member is aware. in baby food milk is the raw
material 01 it is one of the very important raw
materials required for baby food. In this country
because of last year's drought milk production
was affected. Even the ries which were
operating in India, were not in a position to get
adequate supplies; most of the dailies were ope-
rating at 50 per cent capacity. Increasing milk
production, development of animal dry in our
country, etc., these are larger issues. At the
moment because of large-scale drought last
year, this year's miik yield has been very badly
affected. In recent years in fact in States like
Gujarat and Rajasthan because of the drought
the required quantities of milk not available and
there was shortage y food. The drought has
adversely affected the milk production which in
turn affected the availability of baby food. The
shortage in baby food is not because of a
deliberate effort of manufacturers to manipulate.
It is because they were unable to utilise their
full capacity for production because the raw
material required for manufacture of baby food
was not available in the required quantity. Bui let
us hope with this rainy season, after the
monsoon, perhaps milk availability may
improve and these perhaps there shortages can be
overcome. There is informal price control as far
as baby food is concerned. This item is control-
led under Essentia] Commodities Act. Even'
seller or distributor is required to exhibit the
quantity he holds, the quantity he, has sold and
the price at which it is being sold. All these
restrictions are there under the Essential
Commodities Act to provide some protection to
the consumers.
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SHRI ANNASAHEB P. SHINDE: 1
di not know, "i here is shortage of milk in
the country as 1 said earlier. I have no im
mediate answers to many of these diffi
culties. Everything will depend upon
production and to what extent we are in

a position to meet the gap between de
mand m=«<* --'-m
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[Shri Annasaheb P. Shinde]

have no information, if the hon. lady Member
has any specific information and if she gives
it to me, I will find out whether it is taking
place. The probability seems to be less as far
as milk smuggling is concerned.

As far as skimmed milk powder is con-
cerned, for baby food manufacture it is
required. The hon. lady Member made a
statement that considerable quantity of
skimmed milk powder is sold in the black
market. I have no information on this point.
Skimmed milk powder is imported in this
country and it is mainly used by and handed
over to, our organised dairy sector and the
same is given to the pubiic after the
manufacture. Instead of contradicting the hon.
lady Member, I would request her—I know
her sincerity—to give me some specific case
and then we will probably look into the
matter.

We are quite aware that baby food is a very
important item particularly for our infants in
the country where the mothers are not able to
feed them property. Again a= I said earlier we
in the Government are aware of it- The Minis-
try of Industrial Development is in charge of
it and they are interested in develop-in"! this
industry. A number of Letters of Intent a<-¢
issued to new parties. It is not a auestion of
installed capacity. It is real-iv a ouestion of
raw materials available in adeauate
Quantities.

SHRI ANNASAHEB P. SHINDE: The
Government would like to take proper sters
and encouraee more production of baby food
in fimrs to come.

At we
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SHRI ANNASAHEB P. SHINDE: Sir in
Delhi, there is a ban at the moment on a
number of milk products and it is for
preserving milk and making it avail-
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gestion is concerned. I will pass it on to
industrial Development Ministry and will
examine it and see to what extent it would be
feasible and whether it will benefit the
consumers I will pass It on to the Ministry of
Industrial Development

?"i:;ri-(ﬁ vl&‘i. Q:Hit
T T 9, g5 WG W07

SHRI NIREN GHOSH (West Bengal): Sir, I
dispute the statement of the honour-that
drought has brought about this shortage of
milk and baby food oecause droughts were
there before also and no such thing happened
at that time. So, why are you bringing forth
this ar-Vinieni? This is what I cannot follow.
The babyfood has disappeared from the
market and it is so tor more than a vear or at
least in Calcutta this is my experience and
there is intense price hike in this ?nd there is
blackmarketing also. There-fare, the question
is whether you will commandeer the entire
stocks because this i vita] product for the
growth and nourishment of the children, what
you call, the future generation. Whether you
:are for them or not I do not know and ;:
seems that you do not care at all. So. 'his is
the first question. Why are you allowin" them
abnormal profits? Even if your statement is
correct that drought have brought about this
which I dispute. this has never been the case
before. But "this time you are bringing in this
ques-t:on.

Now, I come to the question of bread.
Even in the ration shops there has been
a substantial increase in the Price of wheat
and this has been done by the Govern
ment itself. You have surrendered to the
wheat lobby all along the line. The FICCI
that it should be Rs. 85 per quin
tal and you have fixed it at Rs. 105 r>er
quintal. The entire Opposition and even
some members from your own party de
manded that the entire marketable sur-
-ilus be taken over at a reasonable price
and be distributed to the people. But.
"instead of doing that, you have comnle-
#cly surrendered to the traders also and
are defending on them. It is, there-
fore, natural that the foodgrains wilt dis-
n.twear arid they will make abnormal pro
fits. You have pumped out thousands of
* they are making abnormal
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profits and perhaps you will be pumping out
more and the entire planning can go awry
even on this single item. I would like to know
whether it is not a fact thai after the
presentation of the Budget the Planning
Commission  appointed an  All-India
Consumer Society and whether it is not a fact
that they have found thai within two months,
not even two months. but only in one-and-a-
half months the prices of the essential
commodities including wheat and bread and
other things have gone up by 50 per cent to
70 per cent. That being the case, I ask you
whether you will or not reverse that policy
even now, even at this late stage, and
commandeer the entire stocks and make them
available to the people through the public
distribution channels. You yourself are
contributing to the price hike and the
inflationary situation by every single step that
you are taking and you have seen to it that
the prices rise. This is what you are doing. J
would like to have specific answers to the
questions I have raised. Then Sir, I will come
to the railway issue and we shall take it up -
later.

SHRI ANNASAHEB P. SHINDE: Sir. Tor
my friend, Shri Niren Ghosh, al! issues are
very simple and he has very easy solution for
everything and I have nothing to say against
him because he has the right to hold his own
views. Then Sir. I would not like to discuss
the general policy with regard to wheat be-
cause that is not really relevant to the present
issue. The one point that he has raised is
about the prices, the increase in prices. It is
true that Government itself has raised the
issue price of wheat. Formerly, wheat was
being issued at 90 paise per kilo; now the
issue price is Rs. 1.25 to State Government
and wholesalers. For retailers, it is still
higher. So to that extent, increase has taken
place We knew that this price increase is
likely to have a very adverse effect and
would cause hardship: we were aware of that
But I don't think there was any way out for
the Government . . .

SHRI NIREN GHOSH: No way out?...

SHRI ANNASAHEB P. SHINDE:
Ultimately, cheap foodgrain is no solution: it
would have adversely affected the production.
This price increase had to be
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there because of two reasons. First of all, in
order to give remunerative price to the
producers . . .

SHRI NIREN GHOSH: But has the peasant
ever got this price?

SHRI ANNASAHEB P. SHINDE: Then, a
heavy subsidy leads to a number of
distortions in the economy. Therefore, with
the best of intentions, this decision has been
taken. These are larger issues and you can
take advantage of some other opportunity to
discuss this.

Then, Sir, he made a statement, how the
milk production is affected? Sir, he is a
knowledgeable person. He knows that
because of drought, milk production is
adversely affected. There was drought in
certain parts of the country . . .

SHRI NIREN GHOSH: Droughts were
there before also. . .

SHRI ANNASAHEB P. SHINDE: Ac-
tually, if you look into the details, you will
find that in this country per head milk
availability is not quite satisfactory; decrease
is taking place. When there is drought, milk
shortages are there. And unless we modernize
our animal husbandry, we cannot have any
increased level. Our productivity is so low.
Most of the cattle are useless cattle. It is a
subject matter for discussion. It is so because
of the rate of pregnancy. If the health of the
cattle is not good, there can be low rate of
pregnancy. Sir, some very rich areas of cattle,
like Rajasthan, Gujarat and a number of other
areas were very badlv affected by drought
and, therefore, milk rjroduction was adversely
affected. Therefore, there was milk shortage.
So my statement stand . . .

SHRI NIREN GHOSH: I also asked about
the baby food.

SHRI ANNASAHEB P. SHINDE: As
far as baby food manufacture is concerned,
some aspects of it are dealt with by the
Ministry  of  Industrial  Development.
According to whatever information I have,
they were given a price rise in March. 1973.
to the tune of 9 per cent, and thereafter
actually the .prices of some of the raw
materials increased from 21 to 30
per cent. The
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is a proper solution of the problem.

MR. DEPUTY CHAIRMAN: Mr.
Nawal Kishore.
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SHRI ANNASAHEB P. SHINDE: Sir.
even some of our senior colleagues mis-
understand. When I referred to drought and
milk production getting affected, 1 was not
talking about the Delhi milk supply position.
What is under discussion is the supply of baby
food which is manuracturcd all over the
country and I was speaking in the national
context. I was not discussing about the dairy
supplies from the Delhi Milk Scheme. Sir, I
do not know why the hon. Member should
nave misunderstood this.

Actually, the baby food manufacturing
units are located all over the country. There
was a general fall in the availability of milk
which was to the extent of 50%. and it has 'cd
to less quantity or less output of baby food. If
the hon. Memoer holds the view that drought
does not affect animal husbandry and it has
nothing to do with fodder, he has a right to
hold his own view and I have nothing to say.

About the shortage of bread in Delhi. what
1 said was that I was prepared to go out with
Shri Mathur Ji and if there was any shortage,
it would help me to understand the position.
Sir, as I said, I am making the statement on
the basis of information given to me by the
Delhi Administration. I also made the point
‘hat there is price control in Delhi on bread
under D.I R. and outside Delh/ there is no
price control. A bread of 400 grams which is
sold in Delhi for 90 paise is much costlier
outside Delhi. So, large quantities of bread
which are manufac-Tiired here are going out
of Delhi. Naturally, it is not feasible to
put a res-
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triction on this because after ail it is our own
people who are consuming it. What 1 was
trying to explain is that as far as Delhi is
concerned, the production is adequate to meet
Delhi's requirements. In the third week of
April, some shortage was noticed because of
some policy change, price structure, etc. If the
hon. Member brings to my notice any area in
which the shortage persists, we shall take
steps to improve the position.
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SHRI ANNASAHEB P. SHINDE: As tar as
production is concerned, actually there are
three organized bakeries. One is the Britannia
Biscuit Co. Ltd. Their capacity was 23,328
tonnes in 1973 and the production was 21,107
tonnes. The second one is the Modern Bakery,
which is a public sector undertaking. Its capa-
city was 3.600 tonnes and the production was
5,237 tonnes. And the third one is M/s. S. P.
Virmani & Co. Their capacity was 1,000
tonnes and the production was 1400 tonnes.
As far as the break-up of the cost is
concerned. I have some figures of the public
sector unit, the Modern Bakery. The price
fixed at the moment is 90 paise. And actually
the est of production comes to 91 paise. That
means, they are selling at a loss. Maida costs
46.5 paise; sugar, fat. vitamin and other things
cost 18 paise wrapper costs 9 paise. So, the
raw materials cost 73.5 paise. Labour and
over-head charges come to 17.5 paise. So, it
comes to 91 paise while the selling price is
90 paise.
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7 &l T LA O T 3 -3 thereby depriving the poor people of the t>aby
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SHRI ANNASAHEB P. SHINDE: This is
not a question regarding dairy. But there is
some plan. It would depend on the availability
of raw materials, that means, increased milk

supply.

SHRI BIPINPAL DAS (Assam): Sii, who
is responsible for this situation regarding the
baby food?...

SHRI
ment.

NIREN GHOSH: Your Govern

SHRI BIPINPAL DAS: If you go to the
trader, he says that the distributor is
responsible. If you go to a distributor, he
blames the manufacturer, and the manu-
facturer blames the Government and so on
and so forth. The trader blames the
distributor, the distributor blames the
manufacturer, and the manufacturer blames
the Government.

SHRI BHUPESH GUPTA (West Bengal):
And the Government blames whom?

SHRI BIPINPAL DAS: So. I really do not
know as to what is actually happening. One
interesting fact is that when one particular
Press correspondent approached some of the
manufacturers and distributors. . .

SHRI BHUPESH GUPTA: At the moment,
the Government is blaming the cow.

SHRI BIPINPAL DAS: The distributor, the
manufacturers and the traders say and claim
that there is one section of high officials in
our Administration or highly placed people or
their wives who bother these people by
telephoning to them, and that they corner the
stocks of whatever is there. I want the hon.
Minister to tell us the truth, if he knows it. If
he does not know, he should find out as to
how far this allegation is true. This allegation
has appeared in the Press that there is one
section of highly placed people—may be, it
also includes politicians like us and I do not
know—but, mainly, highly placed officials
and their wives, who bother these distributors
by telephoning to them, and corner the
stocks.

food. Another allegation is that a lot of this
baby food goes towards the production of
rasgullas because it is said that rasgulkt gels a
very good flavour when it is made out of baby
food. So, 1 want to know from the hon.
Minister whether baby-food is being cornered
by an influential section of our citizens and
that it is being diverted towards the pro-
duction of rasgullas and sweetmeat. Is that the
reason why there is short supply of baby food
and the poor people and the middle-class
people are suffering for want of this? Or. is
there some defect in the whole mechanism of
the pricing policy, the distribution policy and
soonand so forth?

SHRI ANNASAHEB P. SHINDE: Sir
when there is a gap between demand and
supply, 1 am not prepared to make a statement
thai malpractices may not be taking place
because there are various types of people in
the country and in the population. Therefore,
it would be very bold on mv Dart to make a
statement that nothing wrong is happening
when shor-lagcs are there. But. I may inform
mv hon. colleague that, first of all. there is
some sort of informal distribution control and
informal control of prices also.

Sir. what is being done now in Delhi-1
cannot say that it 'is hundred per ceni
foolproof—is that baby food is being supplied
through pharmaceutical shops, that means
through those shops which sell medicines.
According to the practice now adopted one
customer is being given only one tin at a time
and this tin is also opened by the shopkeeper
in the presence of the customer so that once it
is opened it cannot be sold in the black-
market. If packed tins are sold, there is every
likelihood that a person may manage to send a
number of people to a dealer and draw many
baby food tins thereby cornering them and re-
selling them. It is for this reason that the tins
are opened in the presence of the customer so
that they cannot be again sold in the market.
Those are some of the steps which arc being
taken.

As far as the basic policies are concerned,
there is no lack of installed capacity. As I said
carlier, even now letters of intent are being
issued. The main diffi
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culty is about the non-availability of raw
materials. About the pricing policy also there
was some difficulty when the prices of raw
materials went up. As there was price control
on baby food items, the manufacturers were
required to sell at a particular price and that
must have entailed some loss to them. But,
now the Government has rectified the
position. By examining the position now and
then all necessary steps are being laken. But.
ultimately the problem can be solved only by
increasing production and I do not think
there are anv short-cuts or other solutions to
this problem.

SHRI G. LAKSHMANAN (Tamil Nadu):
Sir. with regard to the distribution of baby
food, I have got a small suggestion to make
for the consideration of the Minister.

At the moment, distribution is made
mrough agents who are giving it to smaller
distributors. They have got betiatm
distributors and they arc not actual shop-
owners or anything like that. These peopie
from the company are straightaway giving it
to them. If you call for the lisi, you will see
that many of them are not even shop-owners.
Therefore, I would suggest that distribution
of baby food should be handed over to the
State Governments. These agents and
manufacturers of baby food should
straightaway hand over their stocks to the
State  Governments and the  State
Governments through their own machinery
or co-operative societies or Civil Supplies
Department should distribute it to the
consumers. Then alone there will not be any
black-marketing in baby food. This
suggestion is for the consideration of the
Food Minister. I would like to  know his
reaction to this suggestion.

SHRI ANNASAHEB P. SHINDE: Sir. we
shall examine the suggestion of the hon.
Member. But, I do not think that this will
provide any easy solution if the
distribution of baby food is entrusted to
some civil servants or that the Government is
asked to look after it. Whether it can really
provide a solution to the problem, 1 do not
know. But" we will examine this suggestion
of the hon. Member.

[2 MAY 1974]

to a matter of urgent 106
public importance

MOTION FOR ELECTION TO THE
CENTRAL SILK BOARD

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI Z. R. ANSARI): Sir, 1
move:

" 1 'hat in pursuance of clause (c) of sub-
section 3 of section 4 of the Central Silk
Board Act, 1948 (61 of 1948), this House
do proceed to elect, in such manner as the
Chairman may direct, one member from
among the member.-, of the House to be a
member of the Central Silk Board."

The question was put and the motion was
adopted.

MOTION FOR ELECTION TO THE

COMMITTEE ON THE WELFARE OF

SCHEDULED CASTES AND SCHEDU-
LED TRIBES

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL:
(SHRI RAM NIWAS MIRDHA): Sir. I
move:

"That this House concurs in the re-
commendation of the Lok Sabha that the
Rajya Sabha do elect three members of the
Committee on the Welfare of the Scheduled
Castes and Scheduled Tribes in the
vacancies caused by the retirement of Shri
N. P. Chaudhari, Shri Sundarmani Patel
and Miss Saro) Purshottam Khaparde from
the membership of the Rajya Sabha on the
2nd April, 1974. and resolves that this
House do proceed to elect, in accordance
with the system of  proportional
representation by means of the single
transferable, three members from among
the members of the House to the said
Committee to fill the vacancies."

+The question was put and the motion
was adopted.



